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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

O.A. No.276 of 2007 | ,
DATE OE__DECISIE)%%&OI.%OS

Sri Premangshu Paul Choudhury -

eetetettecnieeteanetreasensiaennanaatserensisnnsnansesestantarseeesarennsienrsanenren Applicant/s

Mr, L.Hussain

................................ \.‘...............7.................‘:’.’.-........ Advocate for the

Applicant/s,
- Versus -

U.O. I & Crs

................................................................. csresseasesessenRespondent/s

Mrs M.Das, Addl C.GS.C.

.............................................................. ,‘"'""""""""AdVOCate for the
' Respondents

CORAM
THE HON'BLE MR. MANORANJAN MOHANTY, VICE CHAIRMAN

THE HON'BLE MR.KHUSHIRAM, ADMINISTRATIVE MEMBER

4, Whether reporters of local newspapers may be allowed to Yes /No
see the Judgment?

5.  Whether to be referred to the Reporter or not? . . Yes/No

-6. Whether to be forwarded for including in the Digesf Being .
compiled at Jodhpur Bench & other Benches ? Yes/No

7.  Whether their Lordships wish to see the fair copy
of the Judgment? ¥es/No

e

N
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

' Original Application No. 274 of 2007
Date of Order: This, the 08th Day of January, 2008

THE HON'BLE SHRI MANORANJAN MOHANTY, VICE CHAIRMAN

THE HON'BLE SHRI KHUSHIRAM, ADMINISTRATIVE MEMBER

3ri Premangshu Paul Choudhury
$/0 Late Pritish Paul CHoudhury
R/o Tarapur, Silchar
Distiict: Cachar, Assam
Pin: 788 001 .
...... Applicant.

By Advocates S$/Shri L.Hussain, S.Seal & H.Chanda
- Versuys ~

1. The Union of India
through the Secretary to the
Govemment of India
Ministry of Information and Broadcasting
New Delhi-i.

2.  The Director Genercl
Doordarshan
Prasar Bharati
Broadcasting Corporation of india
Doordarshan Bhawan
Copermicus Marg
New Delhi-1.

3. The Deputy Director General (NER)
R.G.Baruah Road
Guwahati-24, Assam.

4, The Director
Doordarshan Kendra, Silchar
P.O: Siichar
District: Cachar, Assam.

. 5. The Director

Doordarshan Kendra, Agartala
P.O: Agartalq, Tripura.

..... Respondents.



_Mrs.M.Das, Addl. C.GS.C.

ORD ER(ORAL)
08.01.2008 ’

MANORANJAN MOHANTY, (V.C.)

Heard Mr.l.Hussain, leamed counsel appearing for.v the
Applicant and Mrs.M.Das, leamed Addl. Standing counsel appearing for

the Respondents.

2. Mr. I. Hussain, leamed counsel obpearing for the. Applicant.

files a copy of the order No.106/2007/S.lll dated 17.12.2007 of the

Directorate General of Doordarshan, New Délhi; contents of which reads

s under:-

Shri Premanshu Paul Choudhary, Transmission
Executive (holding the current dufy charge of PEX),
Doordarshan Kendra, Agartalq, is hereby transfered
and posted at DDK Silchar with immediate effect.

2. This issues with the approval of the Competent
Authority.” ,

3. The Applicant; having faced the transfer to Doordarshan
Kendra, Agartala; filed this Ongmai Application under Section 19 of the

Administrative Tribunals Act, 1985.

4, Now, by the order dated 17.12.2007 the Applicant has been

transterred back and poéted at Doordarshan Kendra, Siichar; during

pendency of this present Original Application.



3 ‘ 7<
5. in the aforesaid premises, this Original Application has

become infructruous, and accordingly, disposed of with consent of the

leamed counsels bppearing for both the parties.

Mog

(MANORANJAN MOHANTY)
MEMBER (A) "~ VICE-CHAIRMAN

/bb/
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DISTRICT: CACHAR %

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATIBENCH, GUWAHATI

[An application U/s. 19 of the Central Administrative
Tribunal Act, 1985}

ORIGINAL APPLICATION ND;F%@IZUOT

SRI. PREMARGSHU PAUL CHOUDHURY.

~Versus-

THE URIOR OF IRDIA AMD OTHERS.
------ RESPONDERTS .

SEYOPSIS OF THE CASE -

This application is filed challenging the Reversion Order No. 4/2/2005-
SI{B) Dated: 24.2.2006 passed by the Deputy Director General (A) for
Director General, Prasar Bharati 8roadcasting Corporation of in\dia, All India
Radio reverting the applicant from the post of Programme Executive to the
post of Transmission Executive w.e.f. 34.2.2066.

The brief fact of the case is that, a!z transmission Executive who were
‘ (PEx) ™
already working as Programme Executive,,f§ilchar PEX on ad-hoc basis on

31.12.2004 was given promotion as PEX on ad-hoc basis in the pay scale of

Rs. 7,500/- to Rs. 12,000/- per month vide DG-AIR Order Dated: 25.2.200%

“——.
and subsequently extended vide Order Dated: 14.10.2005. Applicant who
; bbby

was also working as PEX on ad-hoc basis has a!so_been so promoted on ad-
hoc basis to the post of PEX with its time scale of pay. The applicant is also
entrusted with additional works in addition to his duties as Programme
Executive such as signing bills, pay orders, contingency vouchers, operating
bank account as authorised by the Director, Doordarshan Kendra, Silchar
during his absence periods. The applicant assumed the charge of Programme
Executive on 7.3.2005 as per Order Dated: 35_‘.5-2-9-9—5- The applicant was
directed to exercise his option in regard to fixation of his pay on promotion
within one month. The applicant exercised the said option and is getting
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promotional pay scale of the post of Programme Executive. He is working as
a3 Programme executive é#¢nder Doordarshan since the year 2004. He was
shocked and surprised to received the order dated QS,GB.OTWby the
Deputy Director General {NER),Doordarshan, Guwahati by which he was
shown to be working in the rank of Transmission Executive and as reverted

Programme Executive and in that capacity Transferred and posted him from
Doordarshan Kendra (DDK), Silchar to Doordarshan Kendra (DDX), Agartala
against a vacant post and further diected the Disector, DDPK, Silchar to
relieve the applicant with instruction to report for duties at DDK, Agartala.
The applicant filed a representation on 9.3.2007 against transfer and as no
action was taken filed a Writ Petition being W.P.{C) No. 2614/2007
challenging the aforesaid transfer order dated: 5.3.2007 and further for
directing the Respondents to allow him to work as Programme Executive at
Doordarshan Kendra, Silchar as before which subsequently was withdrawn.
The Respondents filed an Affidavit-in-Opposition in the Writ Petition wherein
they annexed the Order No. 14/2008-SI(B) dated: 24.2.2006 reverting all
————

Programme Executives in All India Radio and Doordarshan including the
applicant who were promoted on 31.12.2004 vide DG. AIR's Order Dated:
25.02.2005 on ad-hoc basis with its pay scale. The applicant earlier had no
———T

knowledge of the said order as it has not served upon him.

The Applicant approached the Respondent authorities for cancellation of
the reversion order and to allow him to work as Programme Executive but to
no effect. In view of this matter, the applicant have no other aiternative and
efficacious remedy and the relief sought for herein would be just, adequate
and proper if 50 granted.

FILED BY:

ADVOCATE.
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DISTRICT: CACHAR

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH :: GUWANATI]
[An application U/s. 1% of the Central Administrative

Tribunal Act, 19385}

ORIGINAL APPLICATION No. 2 }HA 12007

SRI. PREMARGSHU PAUL CHOUDHURY.
—---- APPLICART.

<

THE UNIOR OF IRDIA ARD OTHERS.

---- RESPONDERTS.
INDEX

PARTICULARS PAGE HO
1) ORIGINAL APPLICATION - - - - 1 70I§
2) VERIFICATION - ~ - - - 16
3) ANNEXURE - 1 - - - - - T
4) AMNEXURE - 2 - - - - - F-20
5) ANNEXURE - 3 - - - - - 21~ 2%
6) ANNEXURE - 4 - - - - - 29 ~2p
7) AKNEXURE - 5 - - - - - 2y_29
8) ANNEXURE - & - - - - - : 22
9} ANNEXURE - 7 - - - - - 3y
10} ANNEXURE - 8 - - - - - 3¢
11) ANNEXURE - 9 - - - - - 2%
12) ANNEXURE - 10 - - - - - 27
13) ANNEXURE - 11 - - - - - 28-52
14) ANNEXURE - 12 - - - - - sy-s%1
FILED ON OCTORER’ 2007
FOR OFFICE USE: FILED BY:

SIGNATURE | ADVECATE
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH, GUWAHATI

{An application U/s. 19 of the Central Administrative
Tribunal Act, 1385}

OQRIGINAL APPLICATION NOJQ%%DIEBQ?

SRI. PREMAKGSHU PAUL CHOUDHURY.

S mmmm———en APPLICART.
-Versus-
THE URIOR OF INDIA AMD OTHERS.
------ RESPORDERTS .
LIST OF DATES -~
1) 7.3.2005: The copy of the Charge acceptance Ordes.
[ANNEXURE - 1].
2) 14.10.2005: The copy of the extension Order of promotion.
[ANNEXURE - 2].
3)oy—jo—0 The copies of the letters/1.C.M. Directing the
\‘;"‘ :-:: gz . applicant to perform the activities of Programme
0 - (2~ 0% Executive.
6t-02-0 .
e v og ANNEXURE NO. 3 [series].
4) 05.03.07 The copy of the Transfer and posting order.
[ANNEXURE - 4).
5) 9.3.2007: The copy of the representation filed by the
applicant.
[ANNEXURE ~ 5).
6) 24.2.2006 The copy of the impugned Order.

[ANNEXURE - 6].



7) 31.8.2006,
4.9.2006

8) 5.3.2007

10) 19.4.2007

11} 26.04.2007

12) 27.11.2006

The copies of the Letter Dated: containing the ordes
Dated: 1.3.2006.
[ANNEXURE - 73.

A copy of the letter.

| | _;%
{ANNEXURE - 8]. ?
[

The copy of the combined list of electric charges for
the month of April 2007.
[ANNEXURE - 9].

The copies of the letter and the Final All India
Eligibility list dated: 1.1.2006.

[ANNEXURE - 10 and 11].

The copy of the Order of the C.A.T., Principal Bench

passed in 0.A. No. 1605/2006.
[ANNEXUR - 12].

FILED BY:

AD TE.
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DISTRICT: CRCHAR

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATIBENCH, GUWAHATI

{An spplicetion U/s. 19 of the Centr
Tribunael Act, 19851 -

CRIGIMAL APELICATICN NQ.I}{)IEQO?

;- - . A..;._‘;._M_N -
I | - . T S, — ‘
! AT sk it “(. oy o » 0\
:,‘ ll» ’ < ." -
AQm‘U'S‘,A’i}"\ v T b ‘ \l
al 1 “ligy \

TIETEY o1 gy

10 00T 2000

iz

;Cl}/-c) 57-
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Rofrppddars A= g 00eale |4 ~10-04

81 Administrative

IN THE MATTER OF:

SRI. PREMANGSHU PAUL CHOUDHURY,

3/0. late. Pritish Peul Choudhury,

Ri/o. Taraspur, Silchar,

District: Cachar, BAssam.
----APPLICANT.

-Yersus-

1y THE UNION OF INDIA,
Through -
THE SECRETARY, to the Government
of Indie, Ministry of
Information and Broadcssting,
Hew Delhi.- 1]

2} THE DIRECTCR GENERAL,
Doordasrshan,
Brazer Bherati,
Broadcasating Carperatiaﬁ of
India, Doordmrszhen Bhawan,

Copernicus Marg, Mew Delhi.“ﬂ‘
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THE DEPUTY DIRECTOQR GENERAL
{HERY, R.G. Bsrush Romd,

Guwsheti - 24, Azzan.
¥

Lad
-

43 THE DIRECTOR,
Boordarshan Hendrs, Silchar,
F.O. Silcher,

Disgtrict: Cechar, Ascam.

53 THE DIRECTOR,
Doordarshan Kendra, Agartalsa,
F.O. Agsrtalas, Tripura.
---- RESPONDENTS.

DETAILS OF APPLICATIONS ~

1) PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE -

This epplicetion iz filed chellenging the
Revers;en Crder Mo. 4/2/2005-3I(By Deted: 24.2.2006
paessed by the Deputy Director Genersl (&Y for
Directer Generel, Presary Bharsti Broasdecasting
Corperation of Indis, All Indis Redio reverting the

applicent from the post of Progremme BExecutive to

~

the post of Trensmission Executive w.e.f. 24.2.2006.

) JURISDICTION QF THE TRIBUNAL -
The epplicant declares thet the subject metter
¢f the espplicent is within the jﬁrisdietion of the

Hon’ble Court.

Contd. ..
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4.1 That the applicent ig the citizen of Indis

“ h.: e e e

=, :\, - ERE I

. 4 g ] "':\Tr' L 1 oL E c" i ‘1\.

' S {
Central Au..»m.‘.m.n.nu 1 ‘

nU.,m_. i

S oo IR

UTRTEY = 1yys
Guwsh; i

LIMITATION — Beneh

The epplicent declares that the epplication is
within the pericd of limitetion under Section - 4 of the

Bdministrative Tribunal Act, 19€1.

FACTS OF THE CASE -

/30&%&xfﬁnﬂék‘§guwj ékéfw&&%7’

and being permasnent regidents of the above
mentioned mddress snd as 3ﬁch he iz entitled to
ell the rights aﬁd privileges a2 guaranteéd to &
citizen by the Constitution of Imndie and other

lewe of the land.

4,2 That the Prasar Bherati {Broedcesting

-

R4

Corpovation of Indisl ies & Statutory Body under
the Government of Indis which <an =sue and be

syed in its name.

That the gpplicant atates that, all

trensnission Executive who were slresady working

(Fex)

as Programme ExecutiveA Siichar - — L e

- on 31.12.2004 w given promotion &g PEX

28 aﬁ—hﬂc baziz in the paey scele of Rs. 7,500/-
to Rz, 12,000/- per month vide DG-AIR Order HNHo.
17/2005-81 (B} Dated: 25.2.2005 and subsequently
extended wide Qrdeyr Dated: 14.10.2005. Applicant

who wes sl=zo working &s BEX on ad-hoc basis hsas

Contd ...
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slgc been 5o promoted on ed-hol DESIE__TO the
pozt of PEX with ite time scele of pmy. The
appliceant is &lso entrusted with additionsl
works in sddition to hig duties as Programme
Executive =such &3 zigning bills, psy orders,
contingency vouchers, copevrating bank scocount &2
guthoricsed by the Director, Docordasrshan Kendra,
Rilcher during his sbsence periods. The spplicsnt
szzumed the cherge of FProgramme Executive on
T.3.2005% as per Order Dated: 25.2.20085. The
appliéant wae directed to exercise his option in
regard to fixetion of hi= pey on  promotion
within one month. The applicent exerciged the
geid option and ig getting promotionml pay =cale
of the post of Programme Executive. The
applicent craves the leave of this Hon’ble Court
for not bring able to annex his first promotion
Order Dated: 25.2.2005 a3 he is not heving the

copy of the ssme. However he is sannering his

charge assumption acceptance Order Dated: 7.3.2905.

The copy of the Charge acceptance
Order Deted: 7,.3.2005 is snnexed here

with and marked as ANHEZURE NO. 1.

The copy of the extension Qrder

of prowmotion Deted: 14.10.20065 is

Contd. ..
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gnnexed herewith snd nmervked

[hy
2

ABHMEZURE No. 2.

the activities of Progreme Executive

gre snnexed herewith and merked gs=

BMHEXURE HO. 3 foeries).

That the applicant states thet, he is
WOrKing 62 & Prog ramme executive under
Doordershen 2ince the veey 2004, He was shocked
gnd surprized to  treceive..” the order dated

a9

W’ oa

05,

L)
Las

7
{NER), Boordershan, Guwshsti by which he was
shown to be working in the rank of Trensmigseion
Executive snd s= .Eeverted Programme Executive
and in that cepecity Traﬁsferréd gnd posted him
from Doordesrshan Kendrs {0D¥y, Silchar to

Doorderzhan Kendre (DD¥K}, Agertsle =sgeinst =

vecant post and further directed the Director,

BDK, BSilchesr to relieve the s&pplicent with

instruction to veport for duties st DDK, Agsrtels.

lmfuJﬁég
The copy of the’MTranzfer. end

pozting order dated 05,03.07 iz

gnnexed herewith sz ANNERZURE No.4d,

Contd. ..
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Thet the spplicent filed = reﬁ????ﬁtﬁti@n oh

Lo

»3.2007 mBgeinst transfer snd B3 no sction was
taken filed ® Writ Petition being W.B.{(CY MNo,
261472007 chellenging the aforessid <cransfer
order dated: 5.3.266? and further for directing
the Respondents te &llow  him to work &=
Progremme Executive at Doordarshan Eendrae, Silchaer

82 before which subsequently wee withdravn.

The copy ¢f the representetion

dated: 9,3,

58

207 i=2 snnezed here

Wwith and marked a2 AHNEXURE Ho. §.

That the Bpplicant StTELES that, the
Rezpondents filed an Affidevit-in-Opposition in

the Writ Petition wherein they annexed the Orderp

Ho. 14/2008-31(B) dated: 24.2.2008 reverting slil

Programme Bxecutives in 21l Indis PRsedio and
Doordsrshan  including the applicant who wWere
promoted on 31.12.2004 vide DG, AIR’= Order No.
17/2005-51(B}y Dated: 25.02.2008% on ed-hoc baois
with ite pey scele. The epplicent esrlier had no
knowledge of ﬁhe geid ordey sz it hes not served

upon himnm.

The copy of the impugned Order
dated: 24.2.2006 of reversion is
gnnexed herewith and merked wms

ANMNEZURE Mo. 6.

Contd . .
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Thet the applicent stetes thaet, in the Order

Deted: 24.02.2006 under =econd Pare, it haez been
s=tated thet ®1l ad-hoc PEX listed on 25.02.200%5

will continue sz PEX on ad-hoc besiz until
further orders. It waes only vide Ordeyr Dated:

1.3.4

Fu
".:J

L

[»

it wee directed that he will hold the

current charge of FPFEX without emoluments in the

vt

of TREX undeyr Silchar Doordershan Kendra. Az per

L2007, ther Bre three

[

letter dated: 5.

4y

sanctioned post of TREX. Out of two arve vacant

D]
it
PN
L

gend one post shifted to her Kendre. How the
applicent bheen reverted to the post of TREE, one
pozt of TREZXZ would heve been shown 82 filled up.
On the other hand, it we2 been shown thet, there
are four sanctioned post of PEX, out of which
two are filled up snd sgeinst one such filled up
post, the aspplicant i working ez PEA. Moreover,
the applicant heg slso been degigneted e PEE in
the electricity consumption bkill list for the
month of April? 2004 prepared by the Hendrs ON
19,04, 2007, ABll these frotzs clemsrly prove that
the espplicent is working asas PEE since the date
of hig promotion till datp Aince the spplicant

hes been ellowed to work a2 PEX and =zince his

reversion wees not communiceted to him.

Contd. ..
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The copies of the LetTer—Dated:

31.8.2006, 4.5.2006 contRining
the order Dated: 1.3.2006 is=
ennexed herewith &nd marked as

ANMEXURE No. 7.

The copy of the letter Deted:

5.3,204 iz gnnerxed herewith and

u
|.nl

marked &2 AHMEXEURE Mo, 8.

The copy of the combined list of

electric cherges for the month of

|""|

April 2007 Dated: 18.4.2007 is
gnnexed herewith =snd merked &%

ANHEXURE Ho. 8.

That the saspplicant 2tates that, in the
Firel A1l Indis Bligibility list of TREE=, Faim
Radic Reéarters gnd Field  reporters &3 On
01.01.,2008 {Up-to-dete up Lo QE.G4.%QG?} 63

el

13

wuleted vide lettey Dated: 26.04.2007, the
pozition of the deponent is &t Serial Mo, 223.

#ll the persons who were promoted on  ad-hoc

besis to the post of PEX slong with hiwm vwide

{rder Deted: 25.,02.200% which includes the

junicrs numbering about %0 end shown in the li=t
of 01.01.2008% by {¥) markz are continuing az PEX

in theiy regpective Doorderszhan Yendre in

purzuent to the order Deted: 27.11.2006 paased
Confd. ..

W ot Clhonedll, <S
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by the lesrned Centrsl Administrgfz?E“T?ibunal,

Principal Bench in O.A. Mo. 1605/2006 and betch.

The copieg of the letter Dated:
26.04.2007 and the Finsl All
" Indie Eligibility 1list <dated:
1.1.2006 a&re ennexed here with

end merked es ANNEXURE No. 10 asnd

ANNEXURE - 11 respectively.

The copy of the Order Dated:
27.11.2006 of the C.A.T., Principal
Bench pe=sszed in O.A. Ho. 1605/2006
and batch i2 ennexed herewith and

marked sg ANNEZURE No. 12.

Thet thé applicant statez thst he is
presently on lesve by submitting legve
application and hes not vet been relieved from
the post of Programme Executive, DDK, Silchar

end &2 still holding the charges of the senme.

Thet the spplicent states thet the
Trensmission Executives aend allied crdres who

Jere promoted on adhoc besis e the Progremnme

-EXxecutive were mllowed to continue ae Programme

Executive in their respective Doordershen Kendrs
until further order s per the orders of the

Hon’ble Court, Ministry of Information and Bomrd

Contd...
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casting, Government of Indis end the Orrestorate

S 10 -

of Doordsrzhen. It iz sn adwnitted fect end the
respondents bhe directed to produce the relevant
recorde in this regard which are lying in their

cuztody if this Hon'ble Court felt necess2ary.

GROUNDS FOR RELIEF WITH 1 EGAT PROVISIONS -

Thet the gpplicant aubmits thaet the
impugned reversion order reverting him from the
nost of Progremme Executive in which post he 1ig
working till dete o the lower po2t of
Transmiszsion Executive with lower gzcoele of pey
iz & punitive tranzfer and the seme iz TnoL
permissible in lew. The epplicent is working in
hi= promotionsl post of Programme Eﬁecutive
since the yesr 2005, that is, more then 2 yesars
in 8 wost efficient menner asnd in spprecistion

of hie efficiency, devotion and sincerity he wasg

entrusted the gdditionel works of

resndngibilities time and sgein by hiz iwmmediate

’

higher suthoritiesg (Vide Annexure No. 3 serie

9

%

and therefore no question of his reversgion arige

when wsll =o promoted Programme Executive gBre

continuing s Progremme Executive till date. A=
wQ'ﬁmmsfuf

guch the impugned reveraienh orders aX®, illegal,

malnfide, biesed, srbitrery and bed in leaw =&nd

the =seme iz limble to be set aside and queshed

Confd. ..



R

by thiz Hon'ble Tribunsl by ¥kind interference

inte the matter,

That the aspplicent Stetez thst, he has been

o
[
w3

gled out when the other Programme Executive/s
collemgues whoe were earlier promoted slong with

the applicant gre continuing B2 Frogramme

Qfficer till dete wheresz the Petitioner has

ot

been transferred by degrading him to the lower

post of Transmission Executive. A= such the
a.na*mr\lpfu _

impugned EEYErBiQﬁAQdem 4¥¢ i1llegrl, mrbitrery

and bed in lew end is lisble to be zet mzide end

guashed.

Theat the applicant submnits that, the
impugned reversion order hes 8 huge financial

bearing on him end his fawily mewmbers.

That the gpplicent submity that, the
impugned order reverting the aspplicant in the
capaCizy of the lower post of Transmission
Executive without s=signing eny reasons thereof
and cffering opportunity of hearing to him ie
ot only illegel, srbitrery, =and bed in lsw but
ig 8leo in violstion of the principle of Neturel
justice, equity, good conscience snd sdwministrative

fairness,

Confd. ..

P T M[
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Thet the spplicent submits thet, prime-

facie he hez s good ce=Ee On merit, bslsnce of
nvenience and 1rr9patable ioge in his favour.

A=z such, if thi= Hon'ble Tribunsl do not
interfere dinto the metter and protect the
interest of the petitioner by stayingssuzpending
the impugned order, the petitioner will be
highly prejudiced end suffer irreparable lozs

and injuries.

Thet the spplicent demsnded jus ice, which

has been denied to himnm.

DETAILS OF REMEDY EXHAUSTED -

The Applicent gpprosched the Respondent
Buthorities for cancellstion of the reversion
order and to &llow him to work &e Brogramme

Executive but to noe effect. In view of thie

-metter, the epplicent have no other slternstive

and efficacious remedy and the relief sought for
herein weould be just, sdequete asnd proper if =0

granted.

MATTERS NOT PREVIOUSLY FILE OR PENDING BEFORE ANY

OTHER COURT/TRIBUNAL -

That the spplicents further decleres thet
they have not previously filed sny epplicstion,

Writ petition, or s=uit regerding the umetter in

Contd. ..
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respect, of which this spplicetion has Ten mede

before any Court of lew or sny other suthority
gr sny Bench of the Tribunsel andfor eny such
application, ¥Writ petition, or pending before

any of them.

8§ RELIEF SOUGHT FOR -

S

Under the fascts end circumstancezs of the
caze, the applicantes pray that Your Lordships
wvould be pleszed to issué notice to the
Respendentz to zhow ¢ause &3 to why the relief
zought for by the spplicants shell not  be
grented, call for the record=s of the cegse and on
perusel of the records end efter heering the
parties, Your Lordships mey be plessed to grent

the following relief -

L]
14

Thet, the Hon'ble Tribunsl be plessed to t

L
2]

gzide and quesh the impugned. reversion order

deted: 24.2.2006 (Vide Annexure No. 6} o bransfes
orovr JAGy 5-3-0%

Thet, the Hon’ble Tribunsel be pleased to direct/
command The Respondent suthorities to promote on

regular basig the sppellant B Progranme

w2

Executive, Docrdarshen Kendre with regular scele

of DEY and other service benefits with

Yoo

304,

retrogpective effect from 31.12.2

Contd. ..
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g.3 Thet, the Hon’ble Tribunel be pleased to et/
commend the respondent authorities to sllow the
applicant to wWork 83 Progrsmme Executive at

anrdatshan Kendra Silcher &3 before.
8.4 Coat of the application.

2.5 Any other relief or vreliefe to which the
applicente sre entitled to under the facts and
circumstences of the cese as mey be deemed fit

end proper by the Hon'ble Tribunsl.

9 INTERIM RELIEF PRAYED FOR -

During the pendency of thig epplicetion, the

applicant spray for the following relief -

9.1. That the Hon'ble Tribunsl be pleased to stey the

operation of the impuoned order daeted: 24.2.2000
{vide Annexure HNo. 6} till disposal of thieg

application.

The sabove relief is prayed on the grounds

mentioned in the Peragreph 5 of this sepplicetion.

Thiz epplicetion hes been filed  through
gdvocate.

Contd. ..
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12)  LIST OF ENCLOSURES —

A= steted in the INDEX.

Contd. ..
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VERITIFICATION
I, Sri. Premangshu Peul Choudhury, 5/0. Late.
Late., Pritish Peul Chcudhury, eged sbout - 40 ye&rér

Resident -of: Tarepur 3ilcher, in the District of -
Cacher, Assem, do hereby verify thet the statements

wade in paregrephs gL 4°2 8¢ e 56 ‘ . of the

eCCOMPRNYiINngG &pplicetion sre true to my ¥Knowledge, and

belief and those mede in Paregraphe 2.2.7.%.75.765 1 8are the

matter of records, and thet I heve not suppressed any

material facts.

And, I set my hand on this verificetion today

55#L

the day of Qctober’ 2007 st Guwehsti.

Contd. ..



o PRASAR BIARATI"
 BROADCASTING CORPORATION OF INDIA
DOORDARSHAN KENDRA: SILCHAR

& The Enginevring Stm'cs/[,ibruly/Tmnspor!/V'!'R/C]U'l‘R.If)DK,SiIchnr.
gi Personal — file/Service  Book  of  Shii
B PEX(adhoe).DDK Silchar,

#\r’"

HOSLCLCD2004-03/A8 G 2 6. R : Dated. Sifchay o
' o ' : i the 7% March ™05 Y
:
OFFICE ORDER |
| Cdnscq_ucnt upon his promotion to the pdst of Programme Exceutive \'idg
l”}"icv‘s: AR, NEW Deélhi's order No. 17/2005-SI(B) dated 25.2.05. Shri Premangshu Paul
Chaudhury, Transmission Executive of this Kendra has assumed the charge of (he office the |
Progrmme Fxeeutive on adhoce basis in the aller-noon of 25™ February, 2005 in the pay scale of .;
125 7300- | 2000/~ plus olher atllowances as admissible from time (o (ime. '
, He should excreise his option in regard to fixation of his pay on promotion
\.\%ghin one. month Irom the date of his promolio_n as per FR-22(i)(a)(1). . g
i\'lﬁi Premangshu Paul C:h()udhlll'y, ' ( K.C Chanda) _
Pilecamme Executive,. , Administrative Officer :
Doeordarshan Kendra, Silchar. for DIRECTOR '
Copy Tocinformation & necessary action to - ,
I The Dircetorate General of Doordarshan, Copernicus. Marg, Mandi House, New Delhi for
Kind information & necessary action. Two capies of CTC in respect of Shri Premangshu
Paul Choudhury, PEX ( adhoe ) is also enclosed herewith, . RR
I The Directorate General of All Indig Radio, Akashvani Bhawan, Parliament Street, New
Delhi with reference to the order stated above.-Oné copy of CTC in respect of Shri
Premangsha Paud Choudhury, PEX(adhoc) is also enclosed herewith.
o The Dy, Dircctor General, Doordarshan, R.G. Barugh Road, Guwahati-24 for kind
4 information. One copy of CTC in respect of Shri* Premangshu  Paul Choudhury,
+ PEX(adhoc) is ehclosed hergwith. .
4 The Pay & Accounts Officer, Min. ol 1 &1, Doordatshan Complex, 18/3.U0.S. Sarani. :
- Gioll Green, Kolkata-95 alongwith a copy of CTC in‘respect-of Shri Premangshu Paud - !
Choudhury, PEX(adhoe) .
- 50 The Dircetor/Station Enginccr, DDK Silchar, o L T ‘
Eé‘ The AO/AssHLISSK, DDK,Silchar/PA 1o DTC / @Qf*- . ! % 1
,;% Fhe Administrative Section/Accounts section of all staff o DDK Silchar. : §

Premangshu Paul Choudbury.

for BIRECTOR ©
X _\_ T-—-— O |

:i' ’ k g [('\ ] {.1‘
\ ‘l L; L
A A
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PRASAR BHARATI & - R
(BROA DCASTING CORPORATION OF INDIA) - .\; o
DIRECTORATE GENERAL: DQOI_{D ARS HAN \ i‘/ L
A\
2/2005:600 |  Daled; 14.10.2005
OFFICE MEMORANDUM ._
Su tﬁ;’ec t- Ad-hoc promotion inthe grade of PEXs. |
A copy of the Communication No, 4/2/2005-SI(B) dated nil received from DG:
AIR on the above subject is forwarded herewith for information and necessary action.
: FW&K
° (K. BANE}

Deputy Director (Adinn.)
; Tele: 2336745

;/‘* I} Doordarshan Kand'ras.
CPC/ DD New, Kew Delhi. “
Pay and Accounts office, Doordarshan Delhi/ Mumlaai/ Kolkata /

k hennai/ Lucknow fGuwahati.
Vigilance Section/ Confidential Cell, DG: DD New De!hl

Spare Copies. ' o
| | R -

" For General Direclor

L]

Contd ...
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PRASAR BHARA 1

BROAD(’A‘;TING CORPQORATION OF INDIA
DIRECTORA‘! £ GENERAL: ALL INDIA RADIO: NEW DELHI
Fite No.’4~/2/2005-Sl(B) : *
T?.chrde: Mo 17/"0 05 s1( dated 25. 5&,700.: .
1+ In continuation of the promotuon on. ad-hoc basis. ordercd by DG:AIR order .
No.17/2D05-51(B) dated 25th february 2005 and also vide extension of ad-~hoc
- promotion upto 30th June 2005 as approved by DOP&T to those who are already
- working as Programme Executives on ad-hoc basis as on 315t December 2004 the
~ following list is forwarded to DG:Doordarshan for issuing’ necessary postlngs in
accordance with ru!es dpnlicable to those promoted exclustvely on ad-hoc basi
.- ..v+ 7 ] Seniority ‘ : :
. 1S.No. iName of the PEX -~ |~ No.. . , C
Sl 1 V.MGokhale: | 8
2 ismt.Dipti Mishra 9
3 ISmt.K.Parida 29
14 1Suman Srivastave 44 ) ‘
;; S5 iAtma Prakash Mishira] - 45 '
mi_8 PX Srwastava .51
@1 7 G.M. Pareek . 172 ] L : .
E 8 e, igam 174 o
g 5 15 amrmugam | 82
W0 5Ksingh L ey o
% 11 S.M.A. Alvi ' 121 e ; o -
%112 R.K. Agnthotd 127 | ‘ . ’
g L3 K.C.Mondal ', 149 ' ( ' . ,
Tl o14 H Srmwasan : 152
S0 45 itva Mitra . 176
P16 'S santhanam - 197
17 KR, Shaji . 206
18 5.5, Sarma {1 207
19 W.K.Bhan + - - 211
20 S.K.Pradhan; 1 230 . o
21 (Thangkhplet Haockip 246 ' - Bt
22 Mihir Mehta = 255 ” /
W23 PP, Choudhury 261 BPR .
24 Aparna Banerjee 264 ’ :
25  {Harendra-Kumar | 268 |
26 |M.L.Gakhale } 280
‘___.g?_,_j‘-?»hrikant Saxena 290 ;
g 28 R. V. Manga[wade 311 : _
8129 mndhya Ranif. | . 320 . T ST i
& |_30 _|Raghupati Hegde | .325 | | ‘
& | 31 WP.K Mujumdar - . 329 4
# | 32 iR. Venkatesh Babu 333 .
n 33 1. Sundar. . 342 .
@ | 34 iR. Srinlvasan ol 349 o
;:%i 35 Shivendra Veérma 367
i W

s

A
e
E

e
5

Contd ...
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’U “ﬂhatlundra Verm ______________ 396
__}f}_ Avir‘ash Singh ____.
‘P_ P. Chakravarthf \
.‘,f_*l Uday Xamat ..
. Chitrapaval ..

53 Suveer Verma

A AL

a4 ‘Navneot Wumar___\_Ais
B M “CYLanologes____ﬂ_

“26_ M. Babu RAO___.—
\ 47 TA M. Mohan Kumar,

Copy aiong with annexure i‘orwarded Lo i

pS to CEC, pPrasar Bharati/ PS to DG, AIR
Al DDGlecm wirant (A&F)/DDP\( )
pay & -counts Cfficers,

1. ucknow/Ch% xmm

W

™
N

[8a]

pelhi.
g\ {1 Gection, OGIAIR ,
Thae president, programime staff
Doordarsmn, ojo DTPES, AIR nNew Delhi.
3. Tha President, programme 2 sraff Welfare A
D_oordarshaﬂ 11 BH, New Delhi.
4, The General Secretar\;,
‘Raghunath tadar Thana road, New Delhi.
10 personal files of the officers concerned
11

~

Guard fil le/order file,
Spare copies.

-u}
AN

Association

gC/sT Association,

£l

AIR De\h/Mumba\/meatal

Vigilance Section/BA Ses;tibnlc.omputor Section
pay & Accounts Officers (IRLA), AG( R Building,

m,oc';auon of AIR &

.~
_ SINGH)
~ Director (PREA)
‘ For Director General

of AIR &

2579-80, Bagichi

o "'}":‘,'A



| ANNERURE - 3. &
PRASAR BHARATI X
BROADCASTING CORPORATION OF INDIA
DOORDARSHAN KENDRA :: aILCHAR

S xEKRXX

MO, SLC-25(2)/2005/ASG/936 | } pated, Silchar

) | " the 4% Oct.'05

~ The Branch Manager.,

state Bank of India.

" Main Branchy o ,

silchar-1. S 5 ; '

L

subject ﬂelﬁg@pion of Powé?.

8it, _

In 3upar geggion of thies office letter of even
;f.numbet dated 23“’ hugust, 2005 - under prov151on of
Treasury Rules, 142. I‘éutharisefShri B.P. Choudhury,
Programme ExeCutive, Ddordarshaﬁ Kendra, Sllchar to
sign: on my behalf all pey bills, TA billsv.and
contingent'vouﬁhgrs,'Pay‘order etc, with effect from
05.10.05. ‘ '

eppi Paul Choudhury ig also authorised to
opérate the current Bank Account No. 01000050670,

The gpecimen 3ignatﬁre {in duplicate) of;Shri
Paul Choudhury, Programme Exechtive of this Kendre
duly atteated is enclosed herew1th.

Yours faithfully.
| sds- DR. SHATLESH PANDIT
Enclo : A3 above. DLRECTOR.

Contd ...
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The Deputy Director ngeral,(uﬁi}, Doordarshan, R.G.
Baruaﬁvnoad, Guwahati—24;

The Pay & Accounts foiéer, ﬁihister of Iaformation
&‘ Broad casting, Doordarshan 1Bhavan, Golf Green,
Kolkata- 95 with & copy in épecimen signature ’Df
Shri - P.P. Choudhury, Prograﬁme Exeéutive. DDK,

Silchar. B ‘

The Pay & Accounts Officer, IRLA Group, ~AGCR
“Building, Minieter bf Information & Broad casting,

I1.P. Estate, New Delhi Qith ‘e copy o©of speciwmen

- signature of Shri P.P, Choudhury, 'Pregramme

Executive, DDK, Silchar.

b

2l

The Asstt, Station Enginéer, DDK, Silchar.

Programme Executive’s/AsE’s DDK;‘Silchar;
The Asstt./55K, DDK, 5ilchar.

The Cashier, DDK, Silchd&. g -

Sd/- Tllegible. |

v . ' for Director.

Contd..
i
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. NO. DTC/SLC/1(2)/2005/ 445]

_ 23~

PRASAR BHARATI
(BROADCASTING CORPORATION OF INDIA)
DOORDARSHAN KENDRA: SILCHAR

Dated Silchar the 7% October’05.

LC. M

The unders1gned 1 proceeding on leave with effect from 10,10, 05. During the
leave of undersigned from Head-quarter Shri Pawan Tuli, ASE will Jook after the duties
*gof the under31gned and he will be declared as a Head of Offices

“"" Shri P.Paul Choudhury, PEX will be as a Programme Head and however all
«%:ﬁnanclal approval relating to Pr

oOgramme may be obtained from Head of Office
Zonly. Regarding any transfer/rehewng and forwarding of representation will be done after
gommg back of the undersxgned \

RS RS

. | (Dr. Shaile i)
| ) | Director,
Copy to:-

1 Shri Pawan Tuli; ASE ,DDK, Silchar.

| é/Shlﬁ’.Paul Choudhury,PEx DDK, Silchar.
DDO
4. Assistants (Accounts/Administration and Property)

._wm»mmwmm*:ssw-n-_m: YR,

I

W : o '- ‘ o ' ' Contd ..

e
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ANNEXURE — 3(B).
= PRASAR BHARATI | |
BEROADCASTING CORPORATION OF INDIA
,DOORDARSHAH KENDRA :: STLCHAR.

TR

T

xf:\
i
i
o
o

PARY UL

A : . *tt#* Ny _
fo. DDK/SLC!I(Z)/BOOS/SSZ DATED SILCHAR THE l4th
2 | JUNE’ 06. |

1. C. M.

~In partial modificaficn of the ICM " HNo.
DDK/SLC/l(E)/ZOOS{SlS dated 12'® June’ 200§, the
undEt31gned will prOCEPd on’ LTC from 15" June?OS
mnwards. Durlng thls perledglﬁhri B. Psul Choudhury,
@EX will be proqramme Head and. thl P. Tuli, ASE will
ﬂook after the .w9rk 83 Head of qtation for only
routine work" @XKCept any policy matter and decisibn
_tlll the Jo;nlng of the undevsigned. ’

| Apart from above, .3hri P. Paul Choudhury will
have full power for programme acceptance/apptoval and

‘r cordxng/?ayments of the programme accordlngly

‘ba

i
X

&

3d/- DR SHAILESH PANDIT
o DIRECTOR

R e S s

Copy to - ,
1. The Deputy DerCtOE General (MER), Doordarshan,
,Deordarshan: kendra, R.G. Baruah Road, Guwahati
. for kiﬁd'information and necessary action pleaae.
2. Shri P;Tﬁli,asstt. Station-Enginegr.
3. 5hri P.Paul Choudhury, PEX.
4. Asatt. (Smt.G.Sharma).
S.Progéémmé,Section.
6. PAs. | .
7. Shri J.Roy, UDC, Accountajﬁeétion;

¥ %
Ao
‘

 Contd..
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PRASAR BHARATI

BROADCASTING CORPORATION OF INDIA
DOORDARSHAN KENDRA, :: SILCHAR.

NO.DTC/SLO/1(2)/2006/|@({@ ‘ ?ated $1lchar the 17,10.06

‘_It_o Co' Mi

: The undersigned will preceed on leive w, e, frem 18th
“ Qoteber te 31st Oocteber '06. During this peried, Shri P,Tuli,ASE,
7 will loek-afhter the work as Head of Station and Shri P.Paul Cheudhury,
PEX, will be Pregramme Head for day to day routine works,
v Apart. from above any Policy matter will be decided na~und~-
. when undersigned return from lesvae., ' o

(br. Shailesh Pundit)
Diracter,
tas= |
1. Sopi Pawen Tuli, ASE, DDK, Silchar.
& 2, ghri P, Paul Cheudhury, PEX,DDK, Silchar. , -
:g 3. vDDO/AthtS/Programme‘Seetien/ﬁha/ :
& h, MNetice Bard, :

Bbri's,T.Saile,Deputy‘pire&tar Generall/C(NER-II),
Dewrdarshen, R.G.Barua Read, Guwahati~24 for kind
information and necessary action please,

Contd..



Prasar Bharati |
Broadcasting Corporation of India
Doordarshan Kendra:: Silchar.

NO.DTCSLC.1 (2)/2006/ 242 " Dated Silchar the 5.12.2006.

1

L C M

P Tt TITA WY L CR
THRREC URas st o 1T

: The undersigned is proceedmg on tour to DDK,Tura on 6.12. 06
to 12.12.06 in connection with the North East Drum Festival. During his
7 absence from Head-qtr, Shri K.Roy,Assistant Engineer will look after the
- routine duties of Head of Office except any Policy matter and Shri . .P.Paul
r & Choudhury,PEX, will function as Head of Programme in addition to his own

% . assignments.

' . (Dr Shailesh Pandit) A
— A Director - .
., 1.8hri KRy, Assistant Engineer, DDK, Silchar.

i 2.Shf1 P.Paul Choudhury, PEX,DDK,Silchar. -

~ o

Copy to:-
1. The Deputy. Director General 1/c(NER—II) Doordarshan R.G.Barua

Road, Guwahati-24
2. The Assnstant(Admn&Accounts)/Duty Room/PAs

J)"\ - DIRECTOR

Confd.:.‘:
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ANMEXURE - 2{E}.

PRASRR'BHARATI
BROADCASTING CORPORATION OF INDIA
- DOORDARSHAN ZENDRA :: SILCHAR.

} TR R R _
HO. DTC/SLC/1(3}/2007/ Dated gilchar the 7th
;  Fep’07. . ‘
1, C. M.

Pl -~

In undersigned ls procpedlng on  ~tour to

Guwahati on 08.02. 07(Mcrn1nﬂ} 1n conpnection-with works
related tO Commizssioned Programme 20006- -07. During the
absence of_underslgnpd frcm Head gre. Shrei K. ROV, AP

will function &3 Head of Offlce and 3hri P. ‘Paﬁl

Choudhury, PEX wlll function aa head of Programme.
They will look after day to day rouflne work except

any policy matter of thi= Kendrsa.

gd/- Illegible
(DR.SHAILESH PANDIT)
DIRECTOR

Copy to - .
1. Shri K. Roy, Asatt, Enginéer, DDK, Silchsr.
2. Shrl P. Paul Choudhury, BEX, QDK, 3ilchar.
3. The DDO/A=sstta.

4, Programme Section.

- Shri S.T.. pilo, DDG  {HER-II), ;Doordarshan, Doordarzhan
,Bhawan, R.G. Baruah Road, Guwahati-24 for wind information.

Confd:



ANNEXURE - 3(F).,

o PRASAR } BHARHTI _
. BROADCASZ D TNG FDEEDRATIOH OF INDIA
DOORDARSHAN rsmgan Ts SILCHAR

'A"k‘&"kt.

‘Ko DTCISLC/;43;AZQG?f . Dated siichar the 16.02.07.

1. C. M.

dx See M2

in undersiqﬁed will be oﬁ'leavé £o héme'town;
i.e. Junagadh’(@ﬂjaratj tc avail Home MTown LTC and
urgent domeatic affairs from 19 02.07 to 04.03.07.
During Thl” pemod Shri ¥. Roy, BAE will functicn 823
Head of OfflGP £ill the ]01n1ng of the underzigned o

any 8t. Offlcpr “and Shrl p. Paul Choudhutry, PEX will

vfunrtlon g head of programme. They will look. mfter

day tO day routine works exrept any pollcy matter of
this Kendra;.

5df— Illegible

(Df shailesh Pandlt)

DlrEGTOf.
Copy t0 i-

1. Shrl ‘%. Rovy, AE, DDK, Si‘char.
2.Shri P. Paul Choudhury, PEX, DDK, Sllchar
3.The’ DDQIAQSLQtantH. o

4.The Erogramme gection/Paz/Duty. Roon.

ghri S5.7T. qallo, DDF(NER—II}, Do&rdarahan, Dcordarshan Bhawan,

| R G.Baruah Road, Guwahati-24 for klnd 1nformatlon

w/ - - E i
Qf(\ | ‘  ga/- Illegible

"7\%

Director

Contd ...
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AHNEﬁURE:— 4,

PRASAR BHARATI
(BROADCASTING CGRPQRATIOﬁ OF INDIA)
OFFICE OF THE DEPUTY DIRECToé GENERAL (NER)
DOORDARsHAN‘:: R.G. BARUAH ROAD : GUWAHATI - 24.

* Ho. DDG(NER)/DD/GUW/E{?\/200? 5/33“5
¥ Dated: Guwahati, the 26" February' 2007.

[ ! ) STh MareN 2002
' ' 0O RDE R

'Subject: Transfer/Posting in the Grade of Transmission
1

Executive.

'_Sri P.l Paul Choudhury, Tr&nsmission Executive,
(reverted PEX), Doordarshan Kendra, Silchar, iz hereby.
fl_/_,_....________,_—-——~_...

? trensferred and posted to Doordarshan Yendra, Agartala

ﬁ in tha same capecity againat the vacant post.

- The Director DDEK, Silchar is'ququth to relieve
Shri P.Paul Choudhery Trex 5 immediately - with
instruction to report fcr duties at DDK, Aga:tala.

Sds- H Rachld
Députy Dlrvcror(Admn},
for Dy. Director General (NER)

The ﬁirector,
Dcordarshan,ﬁehdra,-?
- Silchar.

, Copy to:-

The Director General, (By Agnbke Jailkhani, DDG, (MNE

]
L.

5 Celly, Doordarshan, Doordarshan Bhévan, Copernicus
;i%2(>fﬂ Harg,tﬂew Delhi-110001 for kind information.

g e i
§><§£’ | ; . | o | - Contd .
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The Director General(Shri S.” Bist, 5.0 by name) S-1
_section, Doordarshén; Domrdakshan Bhavan, Cabernicus
Marg, New Delhi-110001. '

The Director, Doordarshan Keﬁdra, Agartala,

_ Shri P.Peul Choudhery, TREX, '------ DDK, Silcher.

Sd/- illegible,
5.3.2007

for Dy. Director Genaral(ﬂER}

; | Contd ...
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| A»WVO"E
To,

Directer General, 7 , Amnis ~
Doordarshan Bhavan, _ , ; _\ﬁn Cb?jy

Copernicus Marg,

NEW _DELHI,

Subject:e Pfayer of for cancellation of Transfer Order from
Doordarshan Kendra, Silchar to Doordarshan Kendra,
Agargala,

Through Proper Channel,

e Respected Sir,

I wouldllike o brihg to your kind notice that through
an order of DDG(NER), Gauhati undersigned has been transferred
as Transmission Executive from DDK,Silchar to DDK,Agartala,

I may kindly be allowed to ‘add most humbly that as
per the order's of hon'ble Court ] Ministry and the Directorate
regarding wthh You are well aware that the TREXs and allied
Cadres who was promoted on adhoc basis as Pex were allowed to
continue:. as: Pexs in their respective Kendres untill futher
order ,Thus current order under reference is contrary to the
decission of the Ministry and judiciary both , More=-oves P § 1s
an instance of designed humiliation thrust upon the undersigned

- by the office of DDG(NER), for malafied reason ,

s -
i

ﬁ%ﬁ«ﬁ "?;"?_‘ i

Sir,I have been serving this office to the best of my
ability through thick and thin s MOSt of the time present
Director and other Pex who are from outside are either on Leave
or tour , when the undersighed has not been given oportunity of
any leave ewen during the Durga Puja and Kali-=Puja,vacations or
on New Year Eve for production and mounting Spl. Programme,.

Over and above I have also ﬂunctloned as DDO for long :
ten months-,

Therefere » Slr I do feel that this unjustified tranafer
ocrder which is singular and not roautine , is a punitive order to
eat out my mental peace , famllial well being , and unjust re@ard
for the effort I have been puttlng in for the functioning and
betterment of the Kendra,

Therefore Sir, Prlma-fac*e finding is that this order
étself is not tenable on the ground that this has not been done

1

gﬁf;;/ | ? . Contd,;/P=2,

g



by the nirectorate but by the office of the DDG(NFR) whlch [&
my knowledce is not empowered to do: so and based on’ the details'
of prayer which I have made as abOVe 1 would request you kx to
kindly cancell this order so that I. am able to do my job with

- the sense of ‘purpose and the £irm Cf*nviction that justice in
the end preVails and for the act 1 ahall remain ever grateful,

P

“melned o C,vf"y “+ s JLLM%.% - ’fO“rs faithfully
0 oAy 3

( P, PAUL CHOUDHHFZY

PROGRAMME EXECUTIVE :

POORDAR SHEN - KENDRA :
SILCHARo '
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BRASAR BHARAT Q\C’ r)()“‘/ > 0/\ -
BROADCA TING cg)"rr?@rwram OF INDIA
| DIRELTORATE G"fzrgrrwwiu IMNDIARADIO __— ;ﬂp
» ’ . AVAY
4 g :;rwo.4f.2}4“/ @’) U
T , Datey /-_Bgcw o
) No. 4/2/2005 - 5 1.(B) 2 | Cuamiuibad ;o % >/ New Delhi, the 24.02.2006
' - . 3" . ‘ ﬁ‘t Ly - / ‘.\_ ]
ORDER NO. Mﬂrra Z31(B) L

[7) Ob

The Transmrssron Executives, Production Assistants and its equated
categories who were promoted as Programme Executive in All India Radio and
Dooidarshan purely on Ad-hoc basis vide DG: AIR" s Order No. 17/2005 — S F(B)
dated 25,02.2005 only for one year are ‘hereby reverted to their respective
substantrve posts. of Transmission Executive or Productron Assistant etc,
whichever the case may be, w.e. f . 24.02.2006 (A/f\_l)

Ad-hoc PE)(S listed on 31 12.2004_vide thig" Drrectorates communrcatlon

dated 03.08. 2005 issued under File No. 4/2/2005 — S 1 (8) will continue as PEX
on ad hOC basrs Unm further orders :

This issues with the approval of Dirrectorl'@enér_al, All India Radig.

A (Uday S'ahay)

Dy. Director General (A)
Y for Director General

i

Copy to: - o | :

1. Head of otatlons/Offlces of AIR.

2. PS to DG: AlR/Doordarshan, ~ !

3. DG: DDn (S.0. S - )| Section) with the request to communicate to all
concerned Doordarshan Kendras > ‘

All DDGs including Regional DDGs.

The Pay & Accounts Officer, Delhr/f\/m.oar’Koikata/Chemar/Lucknow
Vigilance Section, DG: AIR/IDG: DDn. ’

Cash Section (DGAJR) In respect of Smt. Anjah Sharma and smt. Indu -
Sharma. PEXs, DGAIR_ __

S = Vil Section, DG AIR. | '
The President PSA, Clo T&PES AIR, N&,W Delhi.

The President, PSVVA Punjabi %otrcr P!R- New Delhi.
Personal files of officers concerned,

Guard flle/Ordor folder.

Spare copies ~ 10

[ e~
LI
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DIRECTOR GENERAL AIR'S SATELLITE MESSPGE DATED 0l, 3 2006 - {?/

L In continuatlon of the DG, AIR's order No. 14/2006~SIV dated
- 24,02,06 (File No., 4/2/2005-51 (B) ‘dated 01.3,06) forwarded by the
. DG,DD,New Delhi's letter No, 32013/2/2005-S,III dated 08,3.2006,
: the TREXs, PAs & equated categories reverted from thé post of PEX
~ w.e,f 24,02,2006 (A/N) shall henceforth hold the current charge of
. the PEX without emoluments in the same kendra they are presently

- posted,

PRASAR BHARATI
BROADCASTING CORPORATION OF INDIA
DOORDARSHAN KENDRA:SILCHAR

! NO.SLC~14(2) /2005-06/28G/ ST Date;élﬁgiéDOG.
% A0

i Reference Directorate General,AIR, New Delhi's R.N. Message

“. dated 01~3-06 as cited above, Shri Premangshu Paul Choudhury, PEX
(Ad=hoc) shall henceforth hold the current charge of Programme
Executive (Ad~hoc) at this Kendra without financial emoluments,

"

haildéh Pandit)

: DIREQTOR.

Copy for information forwarded to :- . :
. Shri Premangshu Paul Choudhury ,PEX(Ad~hoc) DDK,Silchar.

2, The DG,S5-I(B) Section, All India Radio,Akashvani Bhavan,Parlia=-
-ment street New Delhi~110001.

3. The Director General, S.I1IL Sectlon,Doordarshan ,Doordarshan
Bhavan, Copernicus Marg, New Delhi.

"~ 4, The Dy.Director General (NER), Doordarshan, R .G, Baruah Roadl
Guwahati-24, ’

5, The Pay & Accounts Qfficer, Doordarshan , Akashmani Bhavan,
Eden Gardens, Kolkata=l )

6. Steno to DTC/ASE,DDK,Silchar,

7. Account /Administrative Section, DDK Silchar.
- 8, Asstt/SSK,DDK,Silchar,
:, 9. Cashier/Prog. Section/Duty Room/Transport/Engg SLore/PCR/lerary
o Section,
- 10,Personal file and Service Book of 8h. P.Paul Choudhury.

.. _:;E%A.Aﬁ?"*'ﬁf’:"ff%" -~

- . ' h S,
\

DIRECTOR.
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PRASAR BHARATI

BROADCASTING CORPORATION OF INDIA
DOORDARSHAN KENDRA:SILCHAR

No.SLC- 1(1)/2006-07/A&G/ o<7v 3 : * Dated,Silchar the 5 Mar.2007

The Dy.Director General(NER),

(Kind Attn. Shri H: Rachld)

Doordarshan, : ‘, . '
R.G.Baruah Road, | : C
Guwahati-24. )

- Sub: Filling up of vacancies in the grade of PEX, Cameramen, Film/Video Editdf
, TREX, Stenographer and Clerk Grade-II in Doordarshan in North-Eastern
Sir, Reglon('D‘DK H1LCH 1’\"\)

Kindly refer to the DDG(NER),DD’s Office Memo. No. DDG(NER)/DD/GUW/Staff
Position/2005-S/ dated 5.3.2007 on the above subject. - The present vacancy position (as on 5:3.07)
of the following Programme and Adm1n1strat1ve Cadre in respect of 'this Kendra is fumlshed as

desired:-
% SLNo. | Name of Post . Sanctioned | Filled | Vacant - Remarks
¥ 1 2 ' 3 4 5 B 6
1. Programe Executive 4 2 2
2. Cameraman Grade-II 8 A 6
3. Cameraman Grade-1I1 - -
4, Film/Video Editor 3 - 2 1 post shifted to 0ther '
: : ' , kendra e
5. TREX 3 R 2 | 1 post shifted to othe1
' ‘ ‘ kendra ;
6. LDC | 17 - 10 - 7 posts shifted to othef
. ' B § kendras .
7. TA 2 ) 1
8. LT ' _ - ;
9 GA ' - - -
. | ‘ o Yours falthfully,

al '
(A. Kﬁlfl/

ASSISTANT ENGINEER(DDO)
T
d] /(Z“Kﬂ §
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? i | " ‘PRASAR BHARATI =~ 7 e ”“‘AXN ﬁ? :
BROADCASTING CORPORATION OF INDIA ’
_ DOORDARSHAN KENDRA : SILCHAR | T
y .SLC-35(3)/EC-2006/A&G/ H1C ~ BILL Date : 19-4-07
€hctric Charges for the month of APRIL’2607
Name and Designation Qaurter | Previous | Present Unit Energy Fixed - Electricity ‘Total Previous Net Payment
No. Reading | Reading | Consumed | Charge (Rs) | Charge (Rs) | Duty (Rs) Amount (Rs) | Balance (Rs) | Due (Rs)

Dr. Shailesh Pandit, Director D-1 00875 00986 111 305.25 45/- 5.55 356/- 2189/- 2545/
Shri S. Mukhopadhyay, ASE D-2 00185 00242 57 156.75 45/- 2.85 205/- NIL 205/-

_|%Fri P.P. Choudhury, PEX D-3 01617 | 01769 152 445.20 90/- 7.60 543/ NIL 543/
Shri S. K. Sinha, Sr. Technician C-12 00154 00261 107 294.25 30/- 5.35 330/- 492/- 822/-
Shri Jyotirmoy Roy, Assistant C-I/6 01209 01297 88 242.00 30/- 4.40 276/- 517/- 793/-
Shri D. K. Barman, EA ' C-I17 00004 00004 NIL NIL 30/- NIL 30/- 309/- 339/-
Shri M. I. Mazumder, SEA C-I/8 00650 00705 55 151.25 30/- 2.75 184/- 909/- 1093/-
Shri Alok Biswas, UDC - C-II73 01012 01072 60 165.00 30/- 3.00 198/- NIL 198/-
Shri Swapan Kr. Paul, UDC C-1I/6 00002 00002 NIL NIL 30/- NIL 30/- 240/- 270/-
Shri Manoj Chakraborty, EA C-11/9 00686 00739 33 145.75 30/- 2.65 178/- NIL 178/-
Shri Swapan Kr. Das, Sr. Tech. C-IIl/5 01143 01268 125 348.00 60/- 6.25 414/- 812/- 1226/-
Shri Sona Kr. Das, EA C-Iv/6 00649 00741 92 253.00 30/- 4.60 288/- NIL 288/-
Shri Sanjay Das, UDC C-1II/8 00796 . 00854 58 159.50 30/- 2.90 192/- 738/- 930/-
Shri Paritosh Deb, UDC TC-IV/6 01006 01089 83 22825 7 "'_"" 30/- - 415 =~ 262/- - 1335/- = 1597/
Shri B. K. Mazumder, Driver C-IV/8 00942 00987 45 123.75 - 30/-- 2.25 156/- 529/- 685/-
Shri Debasish Dey, EA C-IV/9 00160 00160 NIL NIL 30/- NIL 30/- 120/- 150/-
Shri Anjan Kr. Paul, LDC C-V/6 00810 00875 65 178.75 30/~ . 3.25 212/- NIL 212/~
Shri Dilip Kr. Das, AE B C-V/9 00677 00687 10 27.50 30/- - 0.50 58/- NIL 58/-
Shri D. D. Choudhury, EA C-VI/1 00559 00605 46 126.50 30/- 2.30 159/- NIL 159/-
Shri R. B. Sinha, Ex- S/G A-1/1 00535 00560 25 68.75 30/- 1.25 100/- 483/- 583/-

Py

R
O)“ Y{/\’M{“ %r

&3
(A. K. BANIK))
Assistant Engineer (DDO)
For DIRECTOR

to :%persons concerned are instructed to deposit the electricity charges as indicated above in cash to the Cash Section, DDK, Silchar onvor before 11-05-07

during working hours. 2. Shri S. K. Sinha, Cashier,DDK, Silchar for necessary action please. 3. Notice Board.

=
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Prugyy Hhagg;
5 ' (I im(k'u.\riruz ('m]mrn(iyn ol lmﬁ:l)
W ) )ircclumfc Cener): All Indiq Radin f
No 12y gyy, - NEW Db, ageq. 26.44.07 .
L . - .

- ' Sub: Fina All ingia l;'!igiln'li!_y hst o TRENS, Fiitg, FRs apy Eastuhii, SEUT Apgiggs Calegor e vt UL DTS 19235, tn

L1204 (Updatey up to 02.04.07) ~egarding . : '

The # and 2™ g Al Ingiig l'flinihilit)’ list o TRENy, FRite, pip, W 1o had been AL LTV this Directurngy Fichirgr,

i lelter o evey Munber daicy 18900 nnd 810 . ruspvdi\'cl)'. The et tionmy COMte g/ S pestions Teceived N, g, YOMiderat .y, nery.

.\'uhscqucml_\:' Fhe o drafl Jiyg had hegy Citenlaeg Vite thie i ir'cdflmlt SHeller g BV gy, dated 230 Solicigyy,, hiectiong fivn g olliviape

; LNeC o ugnin oy Proserihp) thanyg) "o 207, In PUER e o o, Aboyg Mecting, feceivegd Uiranpy, 1Ot Change) L T mie

. and on gy, bnsig ol vuligt ubjcctimm. Hecessyy angy have peg, Cllige): im'-np«n‘nlc:l i1 the gagy list, '
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~ NEWDELHI -

" OANO. 160572006
5 : With
- OANO. '71 1/2006
Thm the 27 -dav ot Novembet 2006

IION BLE SH. SHANKER RAJ U, MEMBER ’J)
HON 'BLE SH. N.D.DAYAL; MF MBER (A)

s.);};\_,_;w . 1605/2006

Sh Shr:kant -Saxena
S/o Sh. Swaroop Saxena

- R/o 403, Mukherjee Nagar SF S Flats,

Delhl 110009
(By ;Advocatt;_: Sh. Ashwani Bhadeaj)

- Versus
L.~ Union of India
~ through the Secretary,
" Ministry of Information &, Broadcashng
601, Shastri Bhawan,
I“ew Delhi-110001..

2.0 ChicfExecutive Officer,
i Prasar Bharati, PTI Bluldmg
. Parliament Street ‘ .
- New Delhj- 110001, ‘ f
3.7 Dlrector General Al In(lm Radlo
. Akashvani Bhawan ‘ ’
.. Parliament Street, ‘
= New Delhi- 110001

(By Advocate Sh.SN.Singh) -y

OA NO 71 1/2006

1. g Sanjay Aggarwal.

"7, $/05h. R.C.Aggarwal

-+ Aged 37 years, o .
- R/o F-1686, Netaji Nug,cu : I !
. New Delhi- 23, working as Programme . '
.. Executive in DCS Doordmshan,— . -

‘ f-’r";Doordarshan Bhawan ' -

i New Delbhi,

2.0 Pramod Kumar,

. s/0.Sh. M_p. Vats, ‘ .

- aged 37 years ¢/0 196 & 197, = S
*Bunkar Colony Ashok Vnhm "

..;\ Pliase-1V, Delhi-52

1kam[' as Programme 13 \uunva

s Al Indig Radio,

Bl oadmstmg Hmv

Ncw-‘Dc]hi,'
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.‘ ianud'ha Banerjj, .
» d/o-Sh. B.R.Halder, o ’

-aged 44 years, r/o 22/503, Last End Ap‘ffs.,

* Mayur Vihar Ph.I Extn. Delhi-1 10096
- Working as Programme Iixecutive in National

- -Channel, All India l{u_difi, ‘Todarpui. Delhi-12.

- Suman Sanjay A'ggafwal,

dfo Sh. K.C.Gupta, -

- aged 37 years, r/o F-1686, Nétaji Nagar,

| . New Delhi-23, working as Programme Executive
-« In All India Radio, Broadcasting House, New Delhi.

6.

' Prakash Chand, /o late Sh. Makholi Ram,

aged 53 years r/o RZG-851, Rajnagar-11,

~ Palam Colony, New Delhi-55 working as
. Programme Executive in Al India Radio, o

Broadcasting House, New Delii.

- Ranjan Gupta

.8/0 Sh. O.P.Gupta,

. aged 40 years, 1/o [-46, Lajpat Nagar—l, , o

New Delhi-24

~~ working as

9.

i0.

(By Advbcatc_: Sh. Ashwani Bhardwaj)
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Atar Singh $/o Laf.e Sh. Sukhbir Singh, |

- Delhi-110053, working as

,".'In"([u Sharma D/o'Sh, L.N.'Shm'ma

“Programme Executive in All India Radio,
Broadcasting House, New Delhi.

Sanjhla Kushu,

“dfo Late Sh. Lhasa Kaul _
-aged 36 years, r/o 1052, Sector-5,
R.X Puram, New Delhi, working as ‘
Programme Executive iy ESD, AIR, R
Broadcasting House, New Dethi.

aged 39 years r/o D-229, Bhajan Pura,
Piogramme Executive in NSD, AIR,
Broadcasting House, New Delhj.

aged 47 years R/o 234, Parshav Vibar,

Patparganj, Delhi-92, working as PEX in
DG:AIR, Akashvani Bhavan, New Defhi. -

- Anjali Sharma, agréd 47 years,

~D/o Late Shyam Kishore, r/o 118-D.
Shipra Sun City, Indirapuram,”
Ghaziabad, U.P,, working as PEX in
DG:AIR, New Delhi.

i

Versus

Union of India

through thé,Secretaxy,’ ' o
Ministry of Information & Broadcasting
601, Shastri Bhawan,

New Delhi-110001
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- :P rasar- Bharatr PTI Burldmg g -
" Parliament Street,
New Delhi-110001.

3. . Director General, All India Radio _
; . Akashvani Bhawan, o
e * - Parliament Street, o

‘New Delhi-110001.

4. Jhini Dev Berma Lo o I
- PEX, AIR, Kolkata : , f o .
| Clo DG:AIR,
5. - Aditi Ray
. PEX, AIR, Ranchi
- - C/o DG:AIR. | |
6. 'gR.D-..l\'/.I_ohta, T | o |
 PEX, AIR, Nagpur | .
' C/O DG AlR. ’

(By A(lvocale Sh. S.N.Singh) " - _ _ - -

o '
()RDLR { ORAL)
How’ ble Sh. Shanker Raju, Member (J)
- The grievance of the apphcants in the OAs is identically founded on commen .
facts involving an identical questr‘on of law, these OAs are being disposed of by, the a
cc_nruncm erdc'r. | |
. 2. Progrermne Executives wOrkiug for number of years have assai[ed their reversion‘
wi ~on the ground that they have been reverted back as Transmission Ewecutrves _Learned

counsel in these OAs has cited certain e\tamples where Juniors of the applicnhrq lmve
been ['jrmnole'd as PEX and are still continuing lhls (hﬂerentml treatment has been- meled
out to the applrcants in violation of Amcles 14-& 16 of the Constitution of [ndra is
assailed. ' o - S D]

- 3. . On the other hand, this Court _on 23.11. ’7006 directed the respondents to produce

on |ecord certain orders on perusal or(lers show tlmt in the niatter of reversion strict rules -

ofsemorrly have not been followed as \'veil as the principle of last come first go. .
4. “lIn this view it is admitted on record and it is established that jrmiors to the

'lppllCEmlS are still continuing as PE‘( 'md applte’mts have been reverted without any

u%lrlrcqtron or logic. ]nvrdlous drsulmhm[ron (s eslabhshe(l when twin test pret:urbcd
4

"down under Arllcle 14 of the Cousututron of]ndm is not satrsﬁed ie, there must - be an

/

. 4 e u

PR L

Lt mtellrfgrl)le difTerentia and this shail ]mve a rcrmmrahle nexus witli the objecls qour@Lﬁqﬁ(‘&‘ k
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5.0 vlt h_z}s been falrly stated by Sh. S.N.Sharma that correctlvevprocess wuuld be taken

,‘
i

on examination of the aforesaid malter Whlbh is estabhshed beyond any (Ioubt e

R
B A- .

6. .. ‘ Accordmgly, OAs sland dlsposed of w;th a direction to respondentc o reqtoxe the .
o ! , i

’ apphcants on comnlormmn as PE‘{ wuh .nll conscquumal benelits s per. ldw wuhm twg .
: Imm the datn. ol rcccmt o! Lhc copy of {his oulu llu, action 50 takien by llm )
3 respondents shall conform to the norms- and the semonty No costs. - b
e L et :
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; o~ Member (A) : : ‘ o Member (J)
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GUWAHATI BENCH,
GUWAHATIL
0.A.No.276/07
Written Statement on behalf of the respondents to
Original Application n0.276/07.
Shri P.P.Choudhury
...Applicant.
-V~
The Union of India and ors.
...Respondents.
INDEX
Sl.no Annexure , Particulars Page no.
1. - Whiffen,” statement 1to5
2. - Verification 6.
3. A Relieved order dated 7.
| 12.03.07 passed by the
Hon'ble Tribunal.
Date: ¢ | 1267 Filed by:-
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL- —— ¢
GUWAHATI BENCH w5
IN_THE MATTER OF:
0.A.N0.276/07 :
Sri Premangshu Paul Choudhury
...Applicant
-Vs- '
Union of India and ors.
. ...Respondents.
-AND- -
IN THE MATTER OF:
Written statement on behalf of the
respondent 2435~

(WRITTEN STATEMENT ON BEHALF OF RESPONDENT ,

I, Shri ém/”%%"ﬁgﬂ/‘/" son of ’/14:"/"&@) ... presently

working as the Deputy Director General, North Eastern RegioniDoordarshan,
R.G.Baruah Road, Guwahati-24, do hereby solemnly affirm and state as follows:-

1. That, | am the Deputy Director General, North Eastern Region,
Doordarshan, R.G.Baruah Road, Guwahati-24. The copies of the aforesaid
applicat.ion has been served upon the respondents including me where | have
been impleaded as party respondent no.3. | have gone through the same and
have understood the contents thereof. | have been authorized to file this written
statement on behalf of respondentno. 1, 2, .., 4 &5.

2. That | do not admit any of the averments except which are specifically
admitted hereinafter and the same are deemed a$ denied.

3 Preliminary Objection to the Original Application.

3.1 That the applicant in the instant case has filed the Original
Application against the reversion order dated 24.02.06 whereby he was reverted
to the post of Transmission Executive from the Programme Executive.
Simuitaneously he also filed a Writ Application no.2614/07 before the Hon'ble
Gauhati High Court against the order dated 05.03.07 whereby after reversion
order dated 24.02.06 he was transferred from Siichar to Agartala.

3.2 That applicant in the instant case suppressed the material facts in

so far the ad-hoc promotion to the post of Programme Executive is concerned.
He stated that he was promoted to Programme Executive on ad-hoc basis vide
order dated 31.12.04 but in fact he was promoted to the said post on ad-hoc
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basis vide order dated 25.02.05 urider no.17/2005-SI (B) as appears from order
dated 07.03.05 as annexed as Annexure ‘I’ to the Original Application.

3.3 That the ad-hoc promotion to the post of Programme Executive of
some officers made on 31.12.04 infact was extended, however, the ad-hoc
promotion made on 25.02.05 was not extended. The applicants in the instant
case by declaring the incorrect statement tried to establish his case by
misleading this Hon'ble Tribunal.

3.4 That interestingly on one hand he claimed in paragraph 4.6 of the

applicatioh that the benefit of the extension order by saying that he was
promoted to the post of Programme Executive on ad-hoc basis vide order dated
31.12.04 as the said order was extended until further order and in the other hand
in paragraph 4.3 of the application he stated that his promotion was on 25.02.05
infact which was not extended.

4. Brief History of the O.A.
4.1 The applicant was appointed as Transmission Executive,

Doordarshan Kendra, Silchar. The ad-hoc promotion to the post of Programme
Executive of the applicant alongwith others made on 25.02.05 were 6nly for 1
year and were reverted to their respective post of Transmission Executive vide
order dated 24.02.06. However, in the said order dated 24.02.06 the ad-hoc
promotion to the post of Programme Executive made on 31.12.04 was extended
until further orders.

42 That ad-hoc promotion of the applicant to the post of Programme
Executive vide order dated 25.02.05 was not extended and the reversion order
was issued on 24.02.06 long back of 1 year 9 months and the order was already
given effect to and thereafter he was transferred as Transmission Executive
(Reverted Pragramme Executive) from Sichar to Agartala.

5. Reply to the facts of the application:

5.1 That with regards to the statements made in paragraphs 4.1 and
4.2 of the application, the humble answering respondent has nothing to make
comment on it.
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5.2 That with regards to the statement made in paragraph 4.3 of the

application, the humble answering respondent begs to state that the applicant
infact was promoted to the post of Programme Executive on ad-hoc basis vide
order dated 25.02.05 and by vitue of the order dated 24.02.06 under
no.4/2/2005-S1(B) issued by the Office of Directorate General, All India Radio,
Broadcasting Corporation of India (Annexed as Annexure-6 to the OA) the
applicant is not entitled for benefit of extension of ad-hoc promotion. In the said
order it is clearly mentioned that those officers who were promoted as
Programme Executive in All India Radio and Doordarshan purely on ad-hoc basis
vide order dated 25.02.05 only for 1 year are reverted to their respective
substantive post of Transmission Executive. Further it is contained that ad-hoc
Programme Executive listed on 31.12.04 will continue as Programme Executive
on ad-hoc basis until further order. Hence in view of that the applicant was
reverted to his substantive post as Transmission Executive.

5.3 That with regards to the statement made in paragraph 4.4 of the
application, the humble answering respondent begs to state that it is not correct
that the applicant is working since the year 2004. The applicant vide order dated
24.02.06 was reverted to the post of Transmission Executive. Further the
applicant has been working at Silchar since 1992 i.e. in one place he is serving
for about 15 years. | ‘

54 That with regards to the statement made in paragraph 4.5 of the
application, the humble answering respondent begs to state that the applicant did
not submit any representation to the Director General or Deputy Director General
(NER) after being transferred from Siichar to Agartala as Transmission
Executive. Further he also filed a Writ Petition being no. W.P.(C) 2614/07 against
the Transfer Order dated 05.03.07 before the Hon'ble Gauhati High Court and so
far the knowledge of the respondent-that at the time of filing of this O.A the said
Writ Petition was still pending. '

55 That with regards to the statement made in -paragraphs 4, 6and4.7
of the application, the humble ahswering respondent begs to state that it is most
surprising that how and in what circumstances the applicant declared that he was
promoted to the post of Programme Executive on ad-hoc basis vide order dated
31.12.04 although he was very aware as also stated in paragraph 4.3 that he
was promoted to the post of Prograrrime Exebutive on ad-hoc basis vide order
dated 25.02.05, whatever may be, in pursuance of order dated 24.02.06 issued
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by the Office of Directorate General, All india Radio, Broadcasting Corporation
the applicant was reverted to the post of Transmission Executive and now after a
belated stage he approached before this Hon'ble Tribunal by filing this Original

Application that too by suppressing the material fact only as to get the benefit of |,

extension of his ad-hoc promotion by misleading this Hon'ble Tribunal.

Further the applicant stated that he had no knowledge of reversion
order dated 24.02.06 but it is very interesting that after reversion his pay scale
was refixed vide order dated 04.09.06 as Rs.6500-200-10,5000 as the sacle of
Transmission Executive and accordingly he was drawing the said salary of
Transmission Executive .

5.6 That with regards to the statement made in paragraph 4. 8 of the
application the humble answering respondent has nothing to make comment on it
as they are being matters of records of the case.

5.7 That the humble answering respondent denies the correctness of
the statement made in paragraph 4.9 of the application. The applicant has
already been reverted with effect from 24.02.06 (AN) and thereafter he was
transferred from Silchar to Agartala vide order dated 05.03.07 and he was
relieved of his duties on 12.03.07 (AN).
A copy of the relieved order dated 12.03.07 is annexed herewith
and marked as annexure ‘A’

58 That with regards to the statement made in paragraph 4.10 of the
application the humble answering respondent begs to state that there is no such

- instruction received from the competent authority for continuing to the post of
Programme Executive by the Transmission Executive and it's elite cadre those
who were promoted on ad-hoc basis. However, the Government of India vide
order dated 24.02.06 aliowed the ad-hoc promotees those who were promoted
on 31.12.04 to continue as Programme Executive until further orders.

6._Reply to the grounds of the application:

6.1 In response to the statements made in paragraph 5.1 of the
application, the humble answering respondent begs to submit that the applicant
was reverted vide order dated 24.02.06 and accordingly his pay scale was
refixed vide order dated 04.09.06 for the scale of Transmission Executive as
Rs.6500-200-10,500 and the applicant was drawing his salary as such. The
reversion order dated 24.02.06 was affected long year back of 1 year 9 months.

Q\
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Further there is no illegality or irregularity in issuing the reversion
order dated 24.02.06. The ad-hoc promotion made on 25.02.05 was only for 1
year and was not extended. It is the Govemment to decide the best whether
there is any exigency of continuance or extension of ad-hoc promotees.

6.2 In response to the statements made in paragraph 5.2 of the
application, the humble answering respondent begs to submit that the applicant
set forth the ground on the wrong basis and on incorrect presumption. It is
submitted that all the ad-hoc promotees those who were promoted vide order
dated 25.02.05 were reverted. Hence the impugned reversion order is not
arbitrary and not illegal.

6.3 In response to the statements made in paragkaphs 6.3 and 5.4 of
the application, the humble answering respondent begs to submit that with full
knowledge as to the 1 year period for the ad-hoc promotion the applicant
accepted the same and there is no question of huge financial hardship into that.

6.4 In response to the statements made in paragraphs 5.5 and 5.6 of
the application, the humble answering respondent begs to submit that the
applicant being awared that he was promoted to the post of Programme
Executive vide order dated 25.02.05 on ad-hoc basis but he referred his ad-hoc
promotion to the Programme'Executive in some paragréphs as 31.12.04 by
giving the incorrect statement so as to enable to get the order in his favour. He
has no Prima Facie a good case on merit.

7. That the applicant could not méke out a good case and being fully
aware he made incorrect and misleading statements and suppressed the
material facts. Thus on these grounds the present apphcatuon is liable to be
dismissed and quashed.
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! Shnsgu/ﬂ%@f‘? son of W@/“Er‘em

working as the Deputy Director General, North Eastern Region, Doordarshan,
- R.G.Baruah Road, Guwahati-24 aged about .......years do hereby verify that the
statements made in paragraphs$2%24°4,51 59 7353 are true to my knowledge ;
and those made in the paragraphs 3/94%. 282535 hé(rg being matters of
records of the case derived therefrom which | believe to be true and the rest are
my humble submission before this Hon'ble Tribunal.

| have not suppressed any material facts.

And | sign this verification on this ¢ A December 2007 at Guwahati.

)\Q;@ﬁ?q' QQ'—%
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PHASAE BliAkusa - A nneXuvke "/4
i\UAﬂCﬂA"} PENG CORPORATION OF INDLA —
DOCGRDARSHAN KENDRA: SILCHAR
: - Y
No. DDRK/SLC-14(6)2007/A8C 7505 K MDute:- 12.3.07

OFFICE ORDIER

In . accordance with the Deputy Director General (NER), Doordarshan,
R.G.Barvah Road, Guwahati’s order No. DDGNERYDD/GAW/8(3)/2007-5/3383
Duated 5.3.07, Sh, P. Paul Choudhury, Trex (reverted PEX), Doordarshan Kendra,

. Silchar who has been transferred to Doordarshan Kendra, Agarm[d n, thc same .
_- capacity. ) ‘ . S E :

Sh. P. Paul Choudhury, Trex (reverted PEX) Stands, rehcvcd of hlS du tics on’
the afternoon of 12.3.07 with the instruction to report for duty to Ihc, Director,,
Doordarshan Kendra, Agartala after availing of normal joining time..

Sh.P. Paul Choudhury, Trex (reverted PEX) is also directed to retum all the
Govt. articles including Identity Card issucd to him {rom time to time and ensure that
nothing remams outstanchnr7 against him in so far as Doordarshan Kendra, lecha_r is
concerned.

ol
. . (DR SHAILESH PANDIT )
o - +7 Sh.P.Paul Choudhury - DIRECTOR
PR - Trex( reverted PEX), -
P - DDK, Silchar.,

C‘opy for inforation 10:-
The Dircclorate General(By name Sh. Ashoke Jailkhani, DDG,NE Cell), Doctddrslmn,
Doordarshat Bhawan, Copernicus Marg, New Deltd ~ 110001,
" 2. The Directorate General(By name Sh. 8. Bist, S.0., S Soctlou) Doordarshzm
oordarshan Bhawan, Copernicus Marg, New Delhi - 110001,
3. 'The Dy Director Generai, NER, (Sh, 11, Rachid, Deputy Director, Admu by naLie),

Doordarshun,” R.G.Barush Road, Guwahuti ~ 24 with reference to the DDG(NER),
Doordarshan;, Guwahati’s  order No.DDG(NERYDD/GUW/8(3Y2007-S/3383. dated -
5.3.07. -

"~ 4. The Dy Director General, NER - 11, (I\md atto. Sh. S.T. Sailo), Doorc‘larshm\, R.G.Bamah
Road, Guwahati ~ 24,
5. The Director, Doordarshan Kendrgs, Agartala, The Scwn,t, Book alongwith Lcavc Acwmlt :
& LPC inrespect of Sh. P. Paul Choudhury are being seat separately. ‘
6. The Pay & Accounts Officer, Min. of 1&B, Doordurshan, Akuashvani Bhavan, den N
Gurden, Kolkata - 1.
s 7. Steno to Director / Asstt. Station Enginecr, DDI, Silchar.
nL ' 5. The Secutrity Officer/ Canseraman Grade ~ 1/ PEX, DDK, Silchar.
9. All staff of AdmuL Section / Accounts Scction, DD Silchar,
© 10, Assistant/SSK, DDK, Silchar.
11, Engincering Store/Library/ Cashier/ PCR/ VIR/ Xitr./ Transport Scction/ Staticnary Storc
DDK, Sifchar:
12 J’uso:m] Iih, & Sesvice Book of Sh. P Paut Choudbury. : /
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